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al Administr ative Tribuna 1

In The Ce ntr
Calcutta Bench

; 14-07-2000

! crC 29 _ef 1999 | Date”pf)0rder
. ToNT89 of 1996) o | !
_Preseﬁt s+ Hen'ble Mr. D.V.ReSGe Dattatreyule, Judicial member \_
Hon'ble Nr. B.F. Singh, pdministretive Member )
Sudhendu K. Ganguly | h
- VS - '
' , |
P, Sengupta (OFB) }
Fer the Applicant f Mr . A}K.vBanerjee; Advocate ' ‘[
_For the Respondents: Ms. U. Sanyal, Advocate . ,
MI‘. S.KO Butta, Advocate T
. .
ORDER_
Heard 1d. Advocétes of both the parties. Responden
Fest thé matter feor enquiry.
hr eugh

Nes. 2 & 3 are present.

2 & 3 are inf ormed that they shogld got

Matter be’posted £

dents Nes.
unale.

" esrlier erder passed py this Trib

hearing en 4-8~2000. :

( B.F. Singh ) (DY RS Ge Dattat
Member (A) Judicial V.emb/ ..
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